lIMs and 10 National Institutes of Technology (NITs) will also start functioning from the vear
2010-11.

The total fund allocation to the Centrally funded technical institutions is Rs. 5700.00 crores
during the Eleventh Five Year Plan. Out of this an amount of Rs. 777.61 crore has been released so
far.

Rustication of and suicide by students of lIT, Kanpur

13130. MISS ANUSUIYA UIKEY Wil the Minister of HUMAN RESOURCE DEVELOPMENT be

pleased to state:

(a) whether some students have been rusticated from IIT, Kanpur in the last few days; if

s0, the reasons for their rustication;

(b) the break-up of the number of students belonging to Scheduled Caste, Scheduled
Tribe and other classes out of that;

(c) the number of students in IIT, Kanpur who have committed suicide during the last
three years and the reasons for the suicide;

(d) whether the suicide has been committed due to depression caused by the
discrimination made with them by students; and

(e) whether the management and Government have received the complaint of irregularity
and discrimination taking place in IIT, Kanpur; if so, the action taken by Government thereon?

THE MIMISTER OF STATE IN THE MIMISTRY OF HUMAMN RESOURCE DEVELOPMEMNT
(SHRIMATI D. PURANDESWARI): (a) and (b) Mo, Sir. Rustication commonly means
suspension from college or university by way of punishment on the grounds of indiscipline or
misconduct. Indian Institute of Technology (IIT), Kanpur, has not rusticated any student during
the last few days. However, academic programmes of a few students, who have not been able to
clear their academic requirements, have been discontinued. Students whose academic
programmes are terminated, may choose to appeal and such appeals are considered on merits by
the Academic Senate of the Institute.

(c)and (d) Three students of IIT-Kanpur took the extreme step of committing suicide during
the last three years. The reasons for some of the cases for taking such extreme step have
reportedly been stated in notes left hehind by them which are in possession of the Police
Department.

(e) While, the Government have received a few complaints regarding IT-Kanpur, the
same have not been substantiated.

Requirement of schools, classrooms and teachers under RTE Act

13131, SHRI SHIVANAND TIWARI:
SHRI RAVI SHANKAR PRASAD

Will the Minister of HUMAN RESOURCE DEVELOP MENT be pleased to state:

TOriginal notice of the question was received in Hindi.
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(a) whether it is a fact that every child in the age group of 6 to 14 years has got the
Fundamental Right to Education in the country from 1st April, 2010

(b) if so, the facts thereof;

(c) whether it is also a fact that the successful implementation of this Act would require
availability of additional teachers, schools and classrooms; and

(d) ifso, the details of the assessment made for required number of schools, classrooms
and teachers and to what extent it falls short of the present availability?

THE MIMISTER OF STATE IN THE MIMISTRY OF HUMAN RESOURCE DEVELOPMEMNT
(SHRIMATI D. PURANDESWARI): (a) and (b) The Right of Children to Free and Compulsory
Education (RTE) Act, 2009 representing the consequential legislation to the Constitution
(Eighty-sixth /—\mendment) Act, 2002, has been enacted to provide for free and compulsory
education to all children of the age group of 6 to 14 vears . Both the Legislations have come into
force with effect from 1st April, 2010.

(c)and (d) It has been estimated that an additional number of 5,08 lakh teachers, 3.55 lakh
additional classrooms and 4.4 lakh head teacher rooms would be required for implementation of
the RTE Act. Further, the appropriate Government and local authority have to establish
neighbourhood schools within a period of three years from the commencement of the Act.

Increasing number of Engineering Management institutions

13132. SHRILALIT KISHORE CHATURVEDI:
DR. GYAN PRAKASH PILANIA:

Will the Minister of HUMAN RESOURCE DEVELOPMENT be pleased to state:

(a) whether seats of students are being increased in engineering management teaching
institutions by Government;

(b) if s0, the increased number of students who will get the learning facility thereto;

(c) whether permission for admission to these teaching institutions will be given after three
phases;

(d) whether according to Sam Pitroda, instead of nurturing multi-national companies or
millionaires, there should be endeavour to make teaching and research works heneficial to all for

better utilization of technology; and
(e) the scheme of education being prepared by Government in this direction?

THE MIMISTER OF STATE IN THE MIMISTRY OF HUMAMN RESOURCE DEVELOPMEMNT
(SHRIMATI D. PURANDESWARI): (a) to (e) The All India Council for Technical Education
(AICTE) has approved an intake of 1.9 million for approved courses of technical education as on
30.6.2009 which is higher than the previous year. Permission is given by AICTE based on the
‘Procedures for Increase in Intake” as given in the Approval Process Handbook-2010.

TOriginal notice of the question was received in Hindi.
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